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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
O.A. No. (C) No. 694 of 2022

INTHE MATTER OF:
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Versus
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6.| Annexure E

Copy of few photographs of the on-going 9q-12
construction at Tigris road for shifting of the sorting

cum composting machine J/J

Dated:02.08.2024
Place: New Delhi \/
Through

Tarveen Singh Nanda, & Ankur Mishra

Advocates
Legal Cell Delhi Cantonment Board

Delhi Cantt. 110 010
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
O.A. No. (C) No. 694 of 2022

INTHE MATTER OF:

Bhupinder Singh ...Applicant
Versus

Govt. of NCT of Delhi ...Respondent

ACTION TAKEN REPORT ON BEHALF OF RESPONDENT,
DELHI CANTONMENT BOARD

MOST RESPECTFULLY SHOWETH:

I, Kamal Kumar Verma, aged about 44 years, S/o Sh. Karamvir Singh
Singh, presently holding charge of Sanitation Branch at Delhi
Cantonment Board having its office at Sadar Bazar, Delhi
Cantonment, New Delhi-110010 do hereby solemnly affirm and state

as under:

That 1 am duly authorized to represent the Respondent Board
in the captioned matter. I am well acquainted with the facts
and circumstances of the present case. ] am competent to

swear this affidavit.

That the Respondent is hereby filing the Action Taken Report,
' in compliance of the order dated 03.05.2024, passed by this

Hon’ble Court in the instant Petition.
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That the embodied contents of present Action Taken Report
have been drafted under my specific instructions given to my
counsel which has been repeatedly read over and also
claborately explained to me, which are true and correct as per
my knowledge and belief and on the basis of records available.
Those of the paras as to legal submissions have also been
elucidated to me in detail of which I believe are true and

correct.

At the outside it is submitted that as per the order dated
03.05.2024 of this Hon’ble Tribunal, the Answering
Respondent has deposited Rs. 10000/- vide demand draft
number 832629 in favor of National Green Tribunal Bar
Association on 27.05.2024. A copy of demand draft dated
27.05.2024 is annexed herewith as Annexure-A

The Answering Respondent vide public notigc"' dated
13.05.2024 invited objections from general public,reéarding its
decision to shift the sorting-cum-composting 1ﬁaéhine from
Tigris Road to Kirby Place. This public notice \vaé' published
in Hindi in Dank Jagran and in English in Hindustan Times on
14.05.2024. It is submitted that no objection in this regard has
been received in the office of Answering Respondent. A copy
of public notice dated 13.05.2024 is annexed herewith as

Annexure-B.

It is humbly submitted after the expire of 30 days the
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Answering Respondent floated the tender for comprehensive
operation and maintenance of sorting cum composting
machine, (20 TPD) for 03 years. The tender was published on
22.06.2024 and the same was advertised in two daily national
newspapers. A copy of tender notice is annexed herewith as

Annexure-C.

It is submitted that tender was opened on 17.07.2024 at 03:30
PM, against which 04 bid were received against this tender.
The technical evaluation of the bids were carried out by the
committee on 23.07.2024. It is seen that out of 04 bids, 03 bids
are responsive. A copy of the sheet of technical evaluation of

the bids is annexed herewith as Annexure-D.

The price bids could not be opened due to some technical error

in the Defence Procurement Portal i.e defproc.gov.in from last

It is submitted that meanwhile the Answering Respondent
started the work of construction of hall measuring 15mt x 10mt
for placement of sorting-cum-composting machine started on
20" June 2024. At present the foundation for all the pillars has
been completed. Mild steel poles are being fabricated which
shall be directly erected above these foundation pillars using
nuts and bolts and thereafter walls using GI sheeting and roof

using iron truss and Metro sheeting shall be provided. The
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construction work was withheld for number of days due to
intermittent rainfall due to which the excavated pits were
flooded with rainwater. The work is now likely to be
completed by 15.09.2024. A copy of few photographs of the
on-going construction at Tigris road for shifting of the sorting

cum composting machine is annexed herewith as Annexure-E.

10. In view of the above, it is humbly prayed that the Answering
Respondent may be granted time till September, 2024 to shift

and to make the plant functional.

11. At present all the municipal solid waste generated within the

territorial jurisdiction of Delhi Cantt. are being processed at

w0

D KONENT

Waste to Energy Plant at Okhla.

VERIFICATION 0 2 AUG 2074

I, the deponent herein, do hereby verify that the contents of the
above affidavit are true and correct to my knowledge and based
on official records. Verified at New Delhi on this the @”Hay of
August, 2024,
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NOTICE INVITING TENDER
Dale: 14th May 2024

EON Kharadi Infrastructure Private Limited SEZ Phase-1& Phasa-2is a
deemed distribution license for its SEZ located in Kharadi, Pune.
The Long term Power Procurement Tender for Both SEZs is uploaded on
the DEEP Portal as per Ministry of Power Guidedines.

For any quaries, please contact us at the emall address:
eont.di@panchshil.com /eon2.di@panchshil.com

%
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et Bt uiRag
DELHI CANTONMENT BOARD
FEraram, et - 10010
Sadar Bazar, Delhi Cantt - 110010
T I =T
Tel. No.: 011-25693337, 25695450
=] ceodzln-stats@nic.in, (3 wwry.delhi.cantlgov.in

Meri
RALE:

No. DCB/LC/07/2024 Dated: 13,05.2024
PUBLIG NOTICE
This Is to inform General Public that in comphance with Solid \Waste
Manzgement Rules, 2016 and Dzlhi Cantonment Board Management Bye-
Laws, this office has decidzd to shift the sorting-cum-composting machine
from Tigris Road 1o Kirby Place, Delhi Cantt. for tha efficizot processing of
20 MT of Municipal Salid Waste (MSW)
Any perspn having ebjection 10 the shifting of sorting-cum-composting plant
at Kirby Place may file abjection in writing ta tha Chiat Executiva Officer, Delhi
Cantonment Board wathin 30 days trom th2 publication of this Public Notice.
(Kapil Goyal)
Chle! Extcutive OHicer
Dalhl Cantonment Board
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DELHI CANTONMENT BOARD
SADAR BAZAR. DELHI CANTT-110010

TENDER NOTICE

Dclhx Camonment Board invites tendcrs from the Govt. approvcd Firms/Contractors in appropriats

DETAIL OF WORK

. "I Name of Work

Date of release of | Last date & time | Last date and | Date and time
tender through | for downloading | time submission | for opening of

e-procurement

of tender | of e-tenders e-tenders
documents

Ccntres “Shastri ~ Bazar,
- |‘Delhi Cann.

-.Outsourcmfr of staff for ITI

21.06.2024 at
1800 hrs

01.07.2024 upto | 01.07.2024 upto | 02.07.2024 at
1500 hrs. 1500 hrs. 1530 hrs.

Comprehensive  Operation
and Maintenance of Sorting
’cum Compos;mg Machine
(20 TPD) for 03 years at
Delhi Cantt  ~

22.06.2024at
1800 hrs

16.07.2024 upto | 16.07.2024 upto | 17.07.2024 at
1500 hrs. | 1500 hrs. 1530 hrs.

Telephone N0.25695450
CA NO. DCB/6/Esst/N1T/2024-25
OFFICE OF THE CANTONMENT BOARD

The bidder may download the “Tender Document’
hups://defproc.gov.in/nicgen/app

and other terms and conditions as available on the web site of
e
’ G
 TLEG) .~
Chief Executive Officer
Del!}i Cantonment

L)
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Annexune-D

DELHT CANTONMENT BOARD

TECHNICAIL-EVALUATION

[
[
|
|
|

BID NUMBER: GEM/2024 DGDE_661515_1

C 'RACT NO: DCB/IT/ AMC /2024-25

SUB: Comprchensive Operation and Mai of Sorting cum C ing Machine (20 TPD) for 03 years at Delhi Cantt

S. No Name of

Responsive/N
Contractor Appendix I [Appendix I |Appendix 11 [Appendix IV [Appendix V [Appendix V1 |Appendix VII |Appendix VIII[Appendix IXAppendix X |Appendix X1 [Appendix XII  {on-

1 M/s 3R Management

Limited YLES YES YES YES NO YIS NA YLES YES YES NO NO Non

Responsive
2 |M/s Aayushi

Hygicne and Care YES YLS YES YES NA YES YES YES YES

YES YES YES
Pvt. Lmtd

Responsive
M/s Aakanksha

B . YES YES YES YES YIS YES YES YES YES YES YES YES
Enterprises

4 M/s People's
Association for Total
Help & Youth YES YES YES YES NA YES YES

YES YES YES YLES YES
Applause

(PATIIEYA)

Responsive

B s \ﬁv\’\ e

C‘;\QA\/&%‘\ Sachin Kumar

Junior Engincer (M)
o Delhi Cantonment Board

Gyanendra Pal Singh
System Analyst
Delhi Cantonment Board
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